GOVERNMENT OF INDIA
MINISTRY OF FINANCE
DEPARTMENT OF FINANCIAL SERVICES
RAJYA SABHA
UNSTARRED QUESTION NO. †719
TO BE ANSWERED ON THE 24TH JULY 2018/ SHRAVANA 2, 1940 (SAKA)
Banks defrauded by Nirav Modi
†719. SHRI HARIVANSH:  
 	
Will the Minister of FINANCE be pleased to state:

(a) the names of banks which were defrauded by Nirav modi along with the details of amount which were swindled by him from these banks;    

(b) the complete details thereof; and 

(c) the steps being taken by Government in this regard? 

ANSWER
Minister of State in the Ministry of Finance
(SHRI SHIV PRATAP SHUKLA)

(a) and (b): As per RBI inputs, based on the fraud monitoring returns furnished by banks to RBI, the frauds attributed to Nirav Modi Group by banks, as on 30.6.2018,along with the amounts thereof in crore Rupees, are as under:
	Punjab National Bank
	6,820.08

	Oriental Bank of Commerce
	94.13

	Syndicate Bank
	125.00

	United Bank of India
	18.54

	Andhra Bank
	29.84

	Corporation Bank
	110.00

	UCO Bank
	60.75



(c): The Central Bureau of Investigation (CBI) has informed that it had registered two cases against Shri Nirav Modi and others for defrauding Punjab National Bank (PNB).Charge-sheets have been filed in both the cases against accused persons, including Nirav Modi. Further, Red Corner Notice has been issued by Interpol against absconding accused persons, including Nirav Modi.  

The Directorate of Enforcement (ED) has informed that it had initiated investigation on the basis of complaints filed by PNB. Prosecution complaint has been filed in the Prevention of Money Laundering Act court, and the court has taken congnizance and issued non-bailable warrant. 15 Letters Rogatory (LRs) have been forwarded to different countries. Provisional orders for attaching property amounting to Rs. 744.38 crore have been issued for attachment of 26 immovable properties. Application for declaring Nirav Modi as a fugitive economic offender under the Fugitive Economic Offender Ordinance, 2018 has been filed.

The Ministry of Corporate Affairs had ordered an investigation into the affairs of 114 entities directly or indirectly associated with Nirav Modi, Mehul Choksi etc, in respect of whom PNB had filed an FIR, and has assigned the same to the Serious Fraud Investigation Office.
***
